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Delhi Milk Scheme as Corporation and 
Its mercer with Mother Dairy 

-296, SHRI SHIV NARAIN SAR­
SONIA: Will the Minister of AGR!­
CULTURE AND IRRIGATION Le 
pleased to state: 

(a) whether Government have 
ta,ken a decision to convert Delhi Milk 
Scheme into a Corporation; 

(b) if so, the justifications and ob­
jectives thereof and the measures 
taken to safeguard :he service condi­
tions and interests of the existing staff; 
and 

(c) whether Mother Dairy will also 
be merged with Delhi Milk Scheme to 

form one Corporation? 

THE MINISTER OF AGRICUL-
TURE: AND IRRIGATION (SIIRI 
SURJIT SINGH BARNALA): (a) No, 
Sir, 

(b) and (c). Do not arise. 

Telephone Industry under Public Sec­
tor in Orissa 

-298, SHRI GANANATH PRA· 
DHAN: Will the Minister of COMMU· 
NICATIONS be pleased to slate: 

(a) whether Go"crnment have ~'e­
ceived any proposal from the Govern­
ment of Orissa for s~ttin~ up of a t~le­
phone industry in Public Sector in 
Orissa; and 

(b) if so. the details elereof and the 
action taken by Government thereon'! 

THE MINISTER OF COMMUNI· 
CATIONS (SHRI BRIJ LAL VARMA): 
(a) and (b), Government of Orissa 
have been writing from time to tIme 
for location of a telephone factory III 

Orissa. Bhubaneswar in Orissa is 
under consideration with the expert.; 
for location of a crossbar electra­
mechanical telephone switching equip­
ment. 

Financial contributiOn to NetaJi Inter­
national SemiDar 

"299,. PROF. SAMAR GUHA: Will 
the Minister of EDUCATION, SO­
CIAL WELFARE AND CULTURE be 
pleased to state: 

(a) whether Government of India 
have made any financial contribution 
to Netaji International Seminar held 
in the month of January thi~ year by 
the Netaji Research Bureau in Netaji 
Bhavan at Calcutta; and 

(b) if so, the amount given to the 
Netaji Research Bureau for the pur­
pose and other facts thereabout? 

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(DR. PRATAP CHANDRA CHUNDER): 
(a) No, Sir. 

(b) Does not arise. 

Warehousing and Railway Wa,on 
Facility for Fertiliser 

2801. SHRI MADHAVRAO SCIN­
DIA: Will the Minister of AGRICUL­
TURE AND IRRIGATION be pleased 
state: 

(a) whether his Ministry consider 
that in the absence of adequate ware­
housing facilities and railway wagons, 
the supply of fertilizers specially at 
sowing seasons has resu]t('d in the 
scarcity in one Or the o~her parts of 
the country; 

(b) if so, whether his Ministry pro. 
pose to take up the matter with the 
Railway Board for making adequate 
availability of warehousing facilities 
and wagons; and 

(C) if so, steps taken or proposed to 
be taken in this regard'! 

THE MINISTER OF AGRICUL­
TURE AND IRRIGATION (SHRI 
SURJIT SINGH BARNALA): (a) 'Ihe 
railway system did show signs of 
stress in 1978 in dealin~ with the 
growing demands of fertiliser move­
ment resulting in occasional shorta~.t 



Written Answers MARCH 12, 1979 Written Answer, 40 

of wagons and/or connected infra­
structure. But, on the whole t~e 
supply line (to meet the requirements) 
was maintained by close coordination 
and monitoring and also by making 
liberalised use of road transport. 

(b) and (c). Close contacts are 
maintained with the Railway Beard 
with a view to ensuring coodmateu 
supply and availability of wagons. The 
rnajor steps taken recently in this :·e· 
gard are:-

(i) use of open BOX wagons dur­
rins day weather with due precau­
tions resulting in an increase in the 
overall availability of railway \'la-
gons; 

(ii) organising block rakes 
moving fertilisers to single 
destinations tt' improve the 
round of wagons; 

and 
point 
turn· 

(iii) permitting road movement 
under a reimbursement scneme so 
as to release rail-capacity for long 
lead traffic etc. 

(iv) inducing the major reallottee" 
of imported fertilisers to take de· 
livery of wagons at the rall-heads. 
and then moving the matenal to 
retail pcints, thus releasing pressure 
on large warehouse com~lcxes; and 

(v) encouraging the state/Central 
Warehousing Corporations lor 
augmenting warehousing facilIties 
in the States. 
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